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IN THE CENTRAL ADMINISTRATIVE TRIBUNAT. HYDERARAD BFNGH AT HYDERABAD .
O‘..A.‘NO. 61z /o3 '

Date of Order: 6/7-93

[

Between:

1. Divisional Failway Menager, (L3)
Soutn Ceiitral Railway, Secunderabad,

2. Permonent “ay Inc-rctor (Con)
S5.C.Rly, Secunderabad.

3. Chiefl signal Inspector,
Signal & Telecommunication Department,
" S.C,Rly, Secunderabad.

.e Applicants,

and
. I T Cy

2. Presiding Cfficexr, Labour Court,
Narayanaguda, A.P,Lycderabad.

) o .n Respondents.
_Fer the applicantsL Mr.N.l:.Devraj, SC for Rlys,

For the Respondents: .a

CORAM$ ' ' - o e
* AND |
THE HOW'BLE MR.P.T.TIRUVENGADAN : MEMBEL(ADMH)

The Tfibunél made the following Order:-—- .
Admit., The operation of the order dated 11-3-32

in C:M.P.No. |71 /B3 is suspended until further orders.

Issue notice to the Rkegpondents.

9]

The Divisional Rajlway lianager (B.G) S.C.Rly, Secunderabad.
The Permanent ¥Way Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, Narayanaquda, Hycerabad.
Une copy to Mr, S e ‘ :

One spare copy. o et
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TYPED BY | | COMPARED BY

CHECKED BY LFPROVED BY

I8 THE CENTRAL ZDMINISTRATIVE TRIBUNAL
HYDERABAD. BENCH AT HYDERABAD

HON'ELE MR.BUSTICE V.NEELADRI RAQ
VICE CH&IRM&N

H
&

THE HON'BLE MKLA.B.GORTY : MEMBER(AD)

. T .CHLNDRASEKHAR | REDLY
ME#BER(J) -

/

THE HON'BLE MR.P.T.TIRUVENGADEM :M(&)

THE HON'BLE ¥

Ay

Dated : © - -1993

ORDER/ JIDGMENE ;

M.i. /RuL.° C.i. No.
in [
; 0.A.No. (,‘]-3\q—3

T.2.No. (Wepa )

Admitted and Interim directions

; issued
] | | - - .
~ alowea  fed an blalay
) . . LIL DS U v e —s
Dismissed

Dismissed as withdrawn
., Dismissed for default,
Rejectedy Ordered

SO No order as to costs.
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Central Admin.‘:;trh‘-‘-‘_lv. i’rihlm
DESwATEH

6 5L 1993
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